RAJYASABHA [6 December, 2006]

As per IAY guidelines, an amount up to Rs. 50.00 lakh (including the
State share) per district can be released to meet the exigencies arising out of
the natural calamities like floods which is sufficient for construction of 200
houses per district only. For this purpose, the State Government may send a
proposal along with requisite documents such as district- wise number of
houses damaged due to floods, Block-wise, Village-wise list of BPL
beneficiaries whom the assistance is to be provided. However, these details
have not been provided by the Government of Andhra Pradesh so far. The
State Government has since been informed about this.

Safe drinking water for every village

1613. SHRIB.J. PANDA:
SHRI RAVULA CHANDRA SEKAR REDDY:
MS. PRAMILA BOHIDAR:

Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the Centre proposes to provide every village and every
hamlet in the country with safe drinking water;

(b) if so, the details thereof, alongwith the progress achieved so far, State-
wise in terms of hilly/tribal areas;

(€) what is the total number of villages in Orissa which are yet to be
covered under the project; and

(d) the time-frame within which all these villages/hamlets will be
provided the safe drinking water?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL
DEVELOPMENT {SHRI CHANDRA SEKHAR SAHU): a) and (b) Yes,
Sir. Rural Drinking Water is a State subject. The Central Government,
however, supplements the efforts of the State Governments in this direction
by providing financial and technical support through a Centrally sponsored
scheme namely Accelerated Rural Water Supply Programme (ARWSP). The
State Governments are competent to plan, sanction, implement and execute
rural water supply projects from the funds
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provided under ARWSP. A rural habitation in which the arrangements for
supply of drinking water @ 40 Ipcd within a distance of 1.6 km. in plain and
100 mts. elevation in hills have been made is categorized as fully covered. In
case the availability' of drinking water is less than 40 Ipcd, but more than 10
Ipcd, such a habitation is categorized as partially covered. The habitations
where the availability of drinking water is less than 10 Ipcd are categorized
as not covered. As per CAP 99—out of 14.22 lac habitations there were
55067 habitations (Not Covered and Partially Covered) in the country as on
1.4.2005 without safe drinking water. Orissa did not have any uncovered
habitations of CAP 99. Subsequently there have approximately 28016
habitations that have been reported to have quality problem in Orissa apart
from some habitations that may have slipped back to partial covered status.
The Central Government gives financial assistance for tackling quality
affected habitations on cost sharing norms of Central: State (75.25) ratio.
Statement is enclosed (See below). The annual and national per capita
availability of water (surface and ground water) as per population Census of
2001 is 1820 cubic meter. State-wise per capita availability and availability

of water in terms of hilly/tribal areas is not maintained at the central level.

Bharat Nirman which has been conceived as a plan to be implemented in
four years, from 2005-06 to 2008-09 for building rural infrastructure
envisaged that Every habitation to have a safe source of drinking water. This
project envisages coverage of uncovered habitations of CAP 99 as well to

tackle quality affected and slipped back habitations.

(c) and (d) Since the States/UTs plan and utilize funds under ARWSP at

their level, village-wise details are not kept at the Central level.
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Statement
Status of slipped Back habitations as on 1.4.2006

SI.No. State/UT Status  as per survey 2003* Coverage during 2004-05 Coverage during 2005-06
1 2 3 4 6 7 8 9 7 8 9

1 Andhra Pradesh 3402 33550 36952 0 4129 4129 347 2947 3294
2 Arunachal Pradesh 2062 2178 4240 92 162 254 124 '201 325
3 Assam 26981 23766 50747 67 4488 4555 94 2334 2428
4  Bihar 27440 44892 72332 10 5 15 1217 408 1625
5  Chhattisgarh 14599 13237 27836 2678 1119 3797 5002 5327 10329
6 Goa 0 5 5 3 22 25 0 1 1
7  Gujarat 1396 9302 10698 56 874 930 34 1000 1034
8  Haryana 50 3315 3365 0 473 473 415 415
9  Himachal Pradesh 4929 13040 17969 0 1770 1770 1950 1950
10 J&K 2177 4626 6803 117 223 340 76 387 463
11 Jharkhand 15217 5555 20772 578 1572 2150 663 1437 2100
12 Karnataka 70 21073 21143 0 6030 6030 48 3835 3883
13 Kerala 366 9457 9823 0 1083 1083 0 2149 2149
14 Madhya Pradesh 20091 31834 51925 5287 5385 10672 2571 7819 10390
15  Maharashtra 2498 40406 42904 95 2150 2245 179 2627 2806
16  Manipur 0 101 101 17 53 70 39 41 80
17  Meghalaya 2285 2849 5134 211 180 391 159 313 472
18  Mizoram 179 430 609 12 162 174 18 112 130
(Contd...
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(Contd....)

19  Nagaland 72 1043 1115 7 39 46 25 81 106
20  Orissa 33534 15166 48700 5528 0 5528 9763 1746 11509
21  Punjab 4447 5443 9890 306 320 626 796 905 1701
22 Rajasthan 55934 17168 73102 674 10559 11233 647 12699 13346
23 Sikkim 0 1053 1053 0 120 120 0 120 120
24 Tamil Nadu 11799 40926 52725 3013 3507 6520 2021 6317 8338
25 Tripura 1050 2779 3829 0 247 247 0 204 204
26  Uttar Pradesh 7992 18775 26767 92 0 92 4416 9950 14366
27  Uttaranchal 1311 6921 8232 194 199 393 180 304 484
28  West Bengal 8062 20485 28547 2693 2906 5599 200 2745 2945
29  A&N Islands 0 111 111 0 0 0 0 63 63
30 D&N Haveli 0 19 19 1 58 59 14 22 36
31 Daman & Diu 0 0 0 0 0 0 0 0 0
32 Delhi 0 0 0 0 0 0 0 0 0
33  Lakshadweep 0 9 9 0 2 2 0 0 0
34 Pondicherry 0 107 107 0 71 71 0 104 104
35 Chandigarh 0 0 0

TOTAL: 247943 389621 637564 21731 47908 69639 28633 68563 97196

* Inclusive of CAP '99 and quality affected habitations.

Assumptions:
1. CAP '99 and quality affected habitations are mutually exclussive.
2. There may be minor updations in these figures once 100% online data entry is done by (Contd...

the States.
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SI.  State/UT Balance as on 1.4.2006 CAP, 99 status as on Quality Slipped
No. 1.4.06 status as back as on
on 1.4.06 1.4.06@

1 2 10 11 12 13 14 15 16 17

1 Andhra Pradesh 3055 26474 29529 0 0 0 2555 26974

2 Arunachal Pradesh 1846 1815 3661 34 309 343 566 2752

3 Assam 26820 16944 43764 144 4803 4947 28181 10636

4 Bihar 26213 44479 70692 0 0 0 24717 45975

5 Chhattisgarh 6919 6791 13710 0 0 0 5021 8689

6  Goa 0 0 0 0 5 5 0 0

7  Gujarat 1306 7428 8734 0 0 0 4929 3805

8  Haryana 50 2427 2477 0 0 0 336 2141

9  Himachal Pradesh 4929 9320 14249 0 4941 4941 0 9308

10 J&K 1984 4016 6000 606 2210 2816 114 3070
11 Jharkhand 13976 2546 16522 0 0 0 1343 15174
12 Karnataka 22 11208 11230 0 3494 3494 20170 0
13 Kerala 6 6225 6591 0 5871 5871 867 0
14 Madhya Pradesh 12233 18630 30863 0 0 0 3852 27011
15  Maharashtra 2224 35629 37853 240 15598 15838 11215 10800
16 ~ Manipur 0 7 7 0 0 0 37 0
17 Meghalaya 1915 2356 4271 127 134 124 4013
18  Mizoram 149 156 305 26 26 26 253
(Contd...
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(Contd....)
19 Nagaland 40 923 963 16 609 625 136 202
20 Orissa 18243 13420 31663 0 0 0 28016 3647
21 Punjab 3345 4218 7563 97 593 690 2041 4832
22 Rajasthan 54613 0 54613 1877 0 1877 31883 20853
23 Sikkim 0 813 813 0 0 0 76 737
24  Tamil Nadu 6765 31102 37867 0 0. 0 1420 36447
25 Tripura 1050 2328 3378 0 0 0 2931 447
26  Uttar Pradesh 3484 8825 12309 0 0 0 6377 5932
27  Uttaranchal 937 6418 7355 26 203 229 0 7126
28 West Bengal 5169 14834 20003 0 0 0 18767 1236
29 A&N Islands 0 48 48 0 39 39 26 0
30 D&N Haveli 0 0 0 5 19 24 0 0
31 Daman & Diu 0 0 0 0 0 0 0 0
32  Delhi 0 0 0 0 0 0 0 0
33  Lakshadweep 0 7 7 0 10 10 0 0
34  Pondicherry 0 0 0 0 37 37 82 0
35 Chandigarh 0 0 0 0 0 0 0 0
TOTAL: 197653 279387 477040 3052 38894 41946 195813 252060

# Quality data based on independent survey done by States and subsequent position reported thereon.
@ Slipped back arrived at deducting quality affected and CAP '99 from Balance NC/PC from Survey 2003.

Negative figures have been taken as zeros.
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